NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 24.12.2024 TUESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

For Delay in refiling
IA No. 1284 /2024
For Directions

IA No. 1285/2024
For Exemption

IA No. 1286/2024

Vs
Sanghi Industries Ltd.
& 19 Ors.

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | Comp App (AT) (CH) Pankaj Dhanuka, Ms. Madhupreetha
(Ins) No. 470/2024 Liquidator of Lanco Elango
Kondapalli Power Ltd.
Vs
Lanco Kondapalli
Power Ltd & Anr.
2. | Comp App (AT) (CH) Davidroots LLP Mr. Avinash Ms. Abitha Banu
(Ins) No. 471/2024 Vs Krishnan Ravi For Caveator
For Stay Phoenix ARC Pvt. Ltd.
IA No. 1290/2024 & 4 Ors.
For Condone Delay
IA No. 1291/2024
3. | Comp App (AT) (CH) Gireesh Kumar Sanghi | Mr. Yogesh Jagia Mr.Sriram
No. 86/2024 (HUF) Venkatavaradan

For Caveator

For Defects/Rectification

Securitisation &
Reconstruction Pvt.
Ltd. And Anr

Vs

T. Sathisan & Anr.

S.No. | e-filing No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4, | 9805118/01912/2024 | Puissant Global Pvt. Ms. Aakanksha Nehra
Ltd.
Vs
T. Sathisan & Anr.
5. |1 9805118/01913/2024 Invent Assets Ms. Aakanksha Nehra



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders/Clarification

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

6. | Comp App (AT) (CH) Pramod Paranthaman, | Mr. Avinash Krishnan | Mr. Alladi Rahul- R1
(Ins) No. 256/2023 Suspended Director of | Ravi
For Exemption Sri Paranthaman Mr. K Jagannathan
IA No. 811 & Textiles Pvt. Ltd.
812/2023 Vs
For Stay Ram Raghav Spintex
IA No. 813/2023 Pvt Ltd. & Anr.

7. | IANo. 701 & Edelweiss Asset Mr. Allwin Godwin Mr. Ramakant Rai R1
1167/2024 Reconstruction Mr. Adithya Reddy
(For Direction) Company Limited & 2 R2-R9 & R12
in Ors. Mr. Dhananjaya Sud
Comp App (AT) (CH Vs R10
(Ins) No. 400/2023 Saurabh Kumar Mr. T Sundar Rajan
For Exemption Tikmani, RP of Lanco R11
IA No.1229/2023 Amarkantak Power
For Stay Ltd. & 11 Ors.
IA No. 1230/2023
For Directions
IA No. 1231/2023,
198/2024
For Clarification
IA No. 495/2024

8. | IA No. 1158/2024 Sathya Moorthy Sai Mr.Chandramouli Ms. Anusha Peri R1
(For Intervention) Prasad, Suspended Prabhakar Ms. Elamathi- R2
in Director of Ozone
Comp App (AT) (CH) Projects Pvt. Ltd.
(Ins) No. 134/2023 Vs
For Directions Shapoorji Pallonji and
IA No. 448/2023, 161, | Company Pvt. Ltd. & 2
999 & 1134/2024 Ors.
For Exemption
IA No. 450/2023 WITH

9. | IA No. 1087/2024 Kunnel Engineers & Mr. Jerin Asher Sojan | Mr. SK Harinarayanan
(For Additional docs.) Contractors Pvt. Ltd.
in Vs
Comp App (AT) (CH) Ozone Projects Pvt.
(Ins) No. 197/2023 Ltd.

10. | IA No. 473 & Padmakumar Ms. N Varsha Mr.T Ravichandran R1
500/2023 Erst. Director of
(To implead) Uthara Fashion
in Knitwear Ltd.
Comp App (AT) (CH) Vs
(Ins) No. 142/2023 Stressed Asset
For Stay Stabilization Fund
IA No. 475/2023 (SASF) & Anr.

11.| IA No. 705/2023 Stressed Assets Mr. T Ravichandran Mr. Sandeep Bajaj R1

(For Condone Delay) &
IA No. 1289/2024

(For Substitution)

in

Comp App (AT) (CH)
(Ins) No. 213/2023

Stabilisation Fund
(SASF)

Vs

Butchi Venkata
Ramana Murthy
Vadavalli, Erst.
Director of Sri Vasavi
Industries Ltd. & 3
Ors.




12. | Comp App (AT) (CH) The Assistant Mr. PK Panneer Mr.A Karthikeyan
(Ins) No. 367/2023 Provident Fund Selvam
For Directions Commissioner/
IA No.1120/2023 Recovery Officer
Vs
Vaasan Medical
Centre Pvt Ltd. & 4
Ors.
WITH
13. | Comp App (AT) (CH) The Assistant Mr. PK Panneer Mr.A Karthikeyan R1,
(Ins) No. 368/2023 Provident Fund Selvam R3-R5
For Stay Commissioner/ Mr. BSV Prakash
IA No.1123/2023 Recovery Officer Kumar- R2
For Direction Vs
IA No.1122/2023 Vaasan Medical
Centre Pvt Ltd & 4
Ors.
14. | IA No. 1230/2024 Himanshu Srivastava | Mr. Avinash Krishnan
(To implead) Ravi
in
Comp App (AT) (CH)
(Ins) No. 288/2024
For Stay
IA No. 756/2024
15. | Comp App (AT) (CH) RBL Bank Ltd. Ms. Pavitra Mr. Aditya Reddy- R1
(Ins) No. 36/2024 Vs Venkateswaran Mr. Pradeep Joy- R2
For Stay Sical Logistics Ltd. & Mr. Rama
IA No. 106 & 21 Ors. Subramaniam Raja R3
779/2024 Mr. N Somasundaar
For Exemption R10
IA No. 107/2024 WITH Mr.H Arunachalam
R21
16. | Comp App (AT) (CH) RBL Bank Ltd. Ms. Pavitra Mr. Aditya Reddy R1,
(Ins) No. 37/2024 Vs Venkateswaran R2
For Stay Sical Logistics Ltd. & Mr.Rama
IA No. 109 & 3 Ors Subramaniam Raja R3
778/2024 Mr. Pradeep Joy- R4
17. | Comp App (AT) (CH) Yarlagadda Mr. Kumar Anurag Mr. Pranava Charan
(Ins) No. 154/2024 Padmavathi Singh R1
For Stay Vs
IA No. 408/2024 State Bank of India &
For Exemption Anr.
IA No. 410/2024 WITH
18. | Comp App (AT) (CH) Yarlagadda Mr. Kumar Anurag Mr. Pranava Charan
(Ins) No. 155/2024 Padmavathi Singh R1
For Stay Vs
IA No. 413/2024 State Bank of India &
For Exemption Anr.
IA No. 411/2024
WITH
19. | Comp App (AT) (CH) Yarlagadda Madhu Mr. Kumar Anurag Mr. Pranava Charan

(Ins) No. 156/2024
For Stay

IA No. 417/2024
For Exemption

IA No. 415 &
416/2024

Mohan

Vs

State Bank of India &
Anr

Singh

R1




For Admission (After Notice)

(Ins) No. 415/2024
For Stay
IA No. 1133/2024

Stressed Asset
Recovery Branch

Vs

Chandramouli
Ramasubramaniam,
Liquidator of Effimax
Engineers Pvt. Ltd.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
20. | Comp App (AT) (CH) Chavva Naga Mr. Avinash Krishnan | Mr. VVSN Raju- R1
(Ins) No. 126/2024 Sampathi Tayaru, Ravi
For Stay Suspended Director of
IA No. 340/2024 Sri Ananda Lakshmi
Narasimha Industries
India Pvt. Ltd
Vs
Central Bank of India
Limited & Anr.
21. | Comp App (AT) (CH) Jangam Gopi, Mr. P Raj Kumar Mr. ML Ganesh- R2
(Ins) No. 111/2024 Ex- Director & Jhabakh
For Exemption Shareholder of GJS
IA No. 298/2024 Infratech Pvt. Ltd.
For Stay Vs
IA No. 297/2024 DSRK Saibaba, IRP of
GJS Infratech Pvt.
Ltd. & Anr
22.| Comp App (AT) (CH) Voltas Limited Mr. P Raj Kumar Mr. B Ramana Kumar
(Ins) No. 300/2024 Vs Jhabakh
Marg Limited
WITH
23. | Comp App (AT) (CH) Voltas Ltd Mr. Raj Kumar Mr. B Ramana Kumar
(Ins) No. 370/2024 Vs Jhabakh
For Exemption Marg Ltd
IA No. 1016/2024
24. | Comp App (AT) (CH) Punjab National Bank | Ms. Shweta Dubey Mr. Avinash Krishnan
(Ins) No. 307/2024 Vs Ravi- R1- R8
For Stay Nagireddy Venkata
IA No. 820/2024 Pratap Reddy & 8 Ors
25. | Comp App (AT) (CH) T Sathisan Mr. T Ravichandran Ms. Aakanksha Nehra
(Ins) No. 396/2024 Monitoring Committee
Chairman, Splendid
Metal Products Ltd.
Vs
Invent Assets
Securitisation &
Reconstruction Pvt.
Ltd.
26. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
27. | TA (AT) No. 280/2021 | Gurukripya Ayurvedic | Mr. Akshay Sharma Mr. Mohan Pulickkal
(Comp App (AT) No. Heritage Pvt Ltd & R1
80/2020 Anr. Mr. Rajesh Vellakkat
For Additional docs. Vs R7, R8 & R9
IA No. 1291/2020) K Balagangdharan &
11 Ors.
WITH
28. | TA (AT) No. 281/2021 | Aruna Unnikrishanan | M/s. Saiby Jose Mr. Mohan Pulickkal
(Comp App (AT) No. & Anr. R1
81/2020 Vs Mr. Rajesh Vallakkat
K Balagangadharan & R9, R10 & R11
11 Ors.
WITH
29. | TA (AT) No. 286/2021 | AV Gopalakrishnan & | Mr. Parvathy Vijayan Mr. Mohan Pulickkal
(Comp App (AT) No. Anr R1
129/2020 Vs Mr. Rajesh Vallakkat
For Stay K Balagangadharan & R9, R10 & R11
IA No. 1892/2020 13 Ors
For Exemption
IA No. 1893/2020)
30. | Comp App (AT) (CH) M Gagan Bothra Mr. M. Gagan Bothra | Mr.K Chandrasekaran

(Ins) No. 21/2022

Vs
Senthil Kumar & Anr.

Party-in-person

- R1 & R2

02.00 pm
For Hearing
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
31.| Comp App (AT) (CH) Uma Maheswari Mr. Pawan Jhabakh Mr. T Ravichandran
(Ins) No. 136/2023 Suspended Director R1

For Stay

IA No. 459/2023
For Exemption

IA No. 457/2023
To Adv. Hg.

IA No. 1036/2024

and Shareholder of
Sharon Solutions
Limited

Vs

UCO Bank & Anr.

Mr. Ramakrishnan
Sadasivan- R2 /RP

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

3.

Sk

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%?20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

By the order of Hon’ble Member (Judicial)

Copy to:
Chennai Bench
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2. Website: www.nclat.nic.in
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